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FORM A
PUBLIC ANNOUNCEMENT

|Under Regulation 6 of the Insolvency and Bankrupt
(Insolvency Resolution Process for Corporate Persons)

Board of India
eqgulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
SAMTEL GLASS LIMITED

RELEVANT PARTICULARS

Name of Corporate Debtor

SAMTEL GLASS LIMITED

~

Date of incorparation of Corporate Debtor

24 July 1985

w

. |Authorty under which Corporale Deblor s
incorporated | registered

Corparate identity No. / Limed Liability
\dentification No, of Carporate Debior

ROC - Japur

U26101RJ1886PLCO0OBES2

Adoress of the registered office and
princpal offce (if any) of Comporate Deblor

Registered Address: Village Naya Nohra, Tehsid
Ladpura, District, Kota, Rajasthan - 324001

Insohvency commencement date n
respect of Corporate Deblor

Estimated date of closure of insahvency
resolution process

Name and Registraton number of the
nsolvency professional actng as Intenm
Resolution Professonal

19th September, 2023 (Order obtaned from the
website of NCLT on 20th September 2023)

17th March, 2024 (180th day from the Insolvency
commencement date |.e., 19th Seplember, 2023)
Jai Prakash Rawat

Reg. No.:IBBIIPA-0014P-P-01968/2020-2021/13039
AFA Valid upto: 20.04 2024

Address & email of the interm resciution
professional, as registered with the board

Address and e-mail to be used for
corresponcence with the Interim
Resolution Professional

10

22-B, Naw Colony, Chandni Chowk, Jhotwara,
Japur - 302012 (Rajasthan)
E-mail: ipjprawat@gmail com

22-B, New Colony, Chandni Chowk, Jhotwara,
Jaipur - 302012 (Rajasthan)
E-mail: ibcsamtelgiass@gmail.com

Last dale foe submssion of claims

4th October, 2023 (141th day from the date of
obtaining order Le. 20th September, 2023)

1

~

Classes of credtors, f any, under clause (b)
of sub-secton (BA)} of section 21, ascertanad
by he inferim Resoluton Professional

No class of crediors could be
determined at this stage

13
in aclass (theee names for each class)

Not Applicabie

14| (a) Relevant forms and
{b) Detals of authorized representabves

are available at

(@) Web ink: hitps:/ibbi.gov.invhome/downloads
(b) Physical Address: Not Applicable

Notice s hereby given thal Hon'ble National Compary Law Tribunal, Japur Bench has ordered the

commencement of a Corporate Insolvency Resolution Process of Samtel Glass Limited on 19th

September, 2023 (Order cbtained from the wabsile of NCLT on 20t Seplember 2023)

The creditors of Samtel Glass Limited, are hereby called upon to submit their claims with peoof on or

before 4th October, 2023 to the Interim Resolution Professional at the address mentioned against entry

No. 10

The financial credtors shall submt ther daims with proof by electronic means only. All ofher crediors may

submit the claims with proof in person, by post of by electronic means

Submission of false or misleading proofs of claim shall attract penalties. Sd/-
Jal Prakash Rawat

Interim Resolution Professional, In the matter of Samtel Glass Limited
Regn. No.: IBBIIPA-D01/IP-P-01969/2020-2021/13039
AFA Cert. No.: AA1/13038/02/200424/105661 Valid upto 20.04 2024 |

Date : 22.09 2023
Place: Jagur
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FORM A
PUBLIC ANNOUNCEMENT
|Under Regulation 6 of the Insolvency and Bankruptcy Board of india
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016
FOR THE ATTENTION OF THE CREDITORS
SAMTEL GLASS LIMITED
RELEVANT PARTICULARS

-

Name of Corporate Debtor SAMTEL GLASS LIMITED

~

Date of incorporation of Corporate Debtor | 24t July 1988

ot

Authority under which Corporale Deblor is | ROC - Japur
incorporated / registered

¢, |Comporate identity No. / Limaed Liability
identification No. of Carporate Debior

U26101RJ1986PLCO08852

wn!

Adoress of the registered office and

Registered Address: Vilage Naya Nohra, Tehsd
omopal offce (if any) of Corporate Deblor

Ladpura, District. Kota, Rajasthan - 324001

8 anmnwnemdaten 19th September, 2023 (Order obtaned from the
| CoporaleDedlor | website of NCLT on 20th September 2023)
7 |Estimated date of closure of insolvency 17th March, 2024 (180th day from the Insolvency
resolution process commencement date |.e., 19th Seplember, 2023)

8. [Name and Registration number of the
nsolvency professional acting as Intenm
Resolution Professonal

Jai Prakash Rawat
Reg. No.:IBBINPA-Q01WP-P-019692020-2021/13039
AFA Valid upto: 20.04 2024

9. |Address & email of the interm

resoiution | 22-B, New Colony, Chandni Chowk, Jhotwara,
professional, as registered with the board

Japur - 302012 (Rajasthan)
E-mail: ipjprawat@gmail com

Address and e-mail to be used for
corresponcence with the interim
Resolution Professional

22-8, New Colony, Chandni Chowk, Jhotwara,
Jaipur - 302012 (Rajasthan)
E-mail: ibcsamtelgiass@gmail.com

11.| Last dale foe submession of claims 4th October, 2023 (14th day from the date of
Seplember,

obtaining order Le. 20th , 2023)

Classes of credtors, f any, under clause [b)
of sub-secton (BA) of section 21, ascenanad
by e inferm Resolton Professional

No class of crediors could be
detarmined at this stage

Not Applicable
reprasentative of creditors
in aclass (three names for each class)

14| (a) Relevant forms and (@) Web ink: hitps /bl .gov.invhome/downloads
{b) Details of authorized representatives

(b} Physical Address: Not Applicable
are available at

Notce s hereby given thal Hon'ble National Company Law Tribunal, Japur Bench has ordered the

commencement of a Corporate Insolvancy Resolution Process of Samtel Glass Limited on 19th

September, 2023 (Order obtained from the wabsite of NCLT an 208h September 2023)

The creditors of Samitel Glass Limited, are hereby called upon to submit their claims with peoof on or

before 4th October, 2023 to the Interim Resolution Professional at the address mentioned against entry

No. 10

Tha financial creditors shall submit ther cdaims with proaf by elecironic means only. All other crediors may

submt the claims with proof in person, by post or by electronic means

Submission of false or misleading proofs of claim shall attract penalties. Sdi-
Jai Prakash Rawat

Interim Resolution Professional, In the matter of Samtel Glass Limited
Date : 22.09.2023 Regn. No.: IBBUIPA-001/IP-P-01969/2020-2021/13039
Place: Japur

AFA Cert. No.: AA1/13039/02/200424/105661 Valid upto 20.04 2024 |
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